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Harassment to ex-servicemen aliotted land
In Gunga Khader scheme (Uttar Piadesh)

by Dhbmers
8941 SHRI BHAGIRATH  BHAN-
WAR Wit the MINISTER OF DE-

FENCE be plessed to state :

{a) whether the Lx-servicemen who had
been atlotted Jand under the Ganga Khader
Scheme (iitat Pradesh) are facing infi-
nmte harassment at the hands of the Dh-
mers by occupymg their lend, cutting the
ctops Torciply  and threatening them with
diie consequences; and
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Wiitten! Angvdery ¥

{b)! whethitr ¢he local awtiiprities have
not been alile 10 protect the Baservicemen
and what steps Government proposs to
take to save the Ex-servicemen from haras-
¥ment ¥ ' »

THF DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI J. B.
PATNAIK) * (a) and (b1 As oflotinent
of land is done by the State Governments
under their own arrangements, information
is not readily available regarding land al-
lotted to ex-servicemen under the Ganga
Khadar Schetne No 1epresentation regard-
ing haiassment has been received from ex-
servicemen who may have been allotted
land under the scheme.

Roads Constructed in Ladakk

8942 SHRI KUSHOK BAAULA wili
the Minster of DEFENCF be pleased o
state the following particulars m respect
of the following roads, separately bemg
constiucted or already constructed by the
various aathorities n Ladakh with terminus
stations,

(1) the total Yength of the roads jeep-
able or motorable,

(i) metalled;
(m) unmetalled;
(iv) mule-track 104d;

(v) length of 10ads not metalled <0
tar and under comtruction ?

THY MINISTER OF DLEENCE (SHRI
JAGHVAN RAM) . It will not be in
public interest to disclose detailed nfor-
mation reyarding the state of 10ad commu-
ncations i this sensitive area

Bengalees working in Engineering Projects
(indin) Limited

89437 SHRI 8§ D SOMASUNDARAM
Will the Minister of RFAVY INDUSTRY
be pleased to state :

(a) the strength of Bengalees and non-
Bengnlees working with the Engineering
Projects (Indiu) Limited; aad





